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UTHE MINISTER OF CO-OPERATION 

(DR. P. S. DESHMUKH): Presumably, reference 
is to the project for water resources survey 
and minor irrigation works undertaken by the 
Bombay Government. The present term of the 
project is up to 31st May 1958, but may have 
to be extended. The bulk of equipment 
required has been received under the 
American Technical Assistance Programme. 
Collection of basic survey data regarding 
rainfall, stream flow etc. is presently in 
progess. 

(b) The estimated shares of Rupee 
expenditure between the State Government 
and the Central Government are Rs. 16:50 
lakhs and Rs. 8-50 lakhs, respectively. In 
addition, the State Government will bear 50 
per cent, of the rupee equivalent of the dollar 
expenditure on equipment imported from 
abroad under the project. 

It is not possible at this stage to indicate 
the area likely to be irrigated  as  this  is  
dependent  upon     the 

†[ ]  English translation. 

 
It extends over several districts of 
Marathwada, Vidarbha and Bombay State, 
including Gujerat. 

CONSTRUCTION OF RAILWAY LINES 
BETWEEN   BHAVNAGAR-TARAPUR   AND 

JHUND AND JAMNAGAR 

*569. SHRI M. B. JOSHI: Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether the construction of the 
proposed new Bhavnagar-Tarapur broad 
gauge line is to be started during the Second 
Five Year Plan period; 

(b) whether a contract for the earthwork 
of the said line has since been given; and 

(c) whether the construction of the 
proposed new broad gauge line between 
Jhund and Jamnagar is also likely to be taken 
up during the Second Five Year Plan period? 

THE MINISTER OF RAILWAYS (SHRI 
JAGJIVAN RAM): (a) and (c). The proposals are 
not included in the 842 miles of new 
construction approved for the Second Five 
Year Plan by the Planning Commission. 

(b)  Does not arise. 

appraisal   of  the   survey   data   to  be 
collected under the project]
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(a) the number of Ministers who 
travelled in railway saloons during the 
years 1954-55, 1955-56 and 1956-57; 

(b) the cost per mile of carrying a 
railway saloon: 

(c) the cost of manufacture of a 
railway saloon; and 

(d) the number of saloons manu-
factured after 1947? 

THE MINISTER OF RAILWAYS (SHRI 
JAGJIVAN RAM): (a) to (b). The 
information is being collected and will be 
laid on the Table of the Sabha. 

DR. SHRIMATI SEETA PARMANAND: 
This is such a simple question. At least 
will the hon. Minister kindly give 
information about (b), (c) and (d)? 'The 
cost per mile of carrying a railway 
saloon'—that information must have been 
there all tbe time. Even if it takes time for 
the first part of the question, may I kindly 
have replies to these—the cost of 
manufacture of a railway saloon; and the 
number of saloons manufactured after 
1947? 

SHRI JAGJIVAN RAM: These also 
cannot be given, because it is not 
maintained by the Railway Board. It is 
maintained by the different Railway 
Administrations and we have to get this 
information from the various Railway 
Administrations. 

DR. SHRIMATI SEETA PARMA-
NAND: May I know approximately by 
what time the information would be 
made available? 

MR. DEPUTY CHAIRMAN: As soon  
as  they  become  available. 

SHRI JAGJIVAN RAM: As soon as 
they are available. 

MR. DEPUTY CHAIRMAN: Next 
question. 

SHRI B. K. MUKERJEE: The Minis-
ter's saloons ... 

t[ SURVEY OF MEANS OF IRRIGATION IN 
AREAS   WITH   SCANTY   RAINFALL 

♦568. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) the progress so far made in the 
survey carried on under the Indo- 
American Technical Assistance Pro 
gramme regarding the means of irri 
gation available in those regions of 
Bombay State where rainfall is 
scanty, and the time by when the 
survey is expected to be completed; 
and 

(b) the amount of money to be 
spent by the State and Central Gov 
ernments on the survey and the area 
likely to be irrigated under this 
scheme?] 

 

 

MR.  DEPUTY   CHAIRMAN:   I  am 
going  to  the next question. 


